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_Declaration of Assets and Liabilities L

Year 2022-2023

I, MADHU KUMARI , Wife of RAVI RANJAN RAJ , aged 29 years, belonging to Bihar Legislative
Assembly, Patna Service and presently working as Assistant of Bihar Legislative Assembly,
Patna give herein below the details of the assets (immovable, movable, bank balance, etc.)
of myself, my spouse and dependanls™®;

A, Details of movable assets

(Assets in joint name indicating the extent of joint ownership will also have to be given)

such as values of

!"8r. | Deseription Self | " Spouse " | bependant-1 | bependant-2 | Dependan
No. _Jr_ o ! o | RAVIRANJANRAI | Name __| Name ., Name
() rCash : 10,000/- Being Separately ' NA  NA NA

! given as He is Posted
! as an Assistant
; Commissioner in
Bihar Commercial Tax|
sl S ... Department . i
Al goepeinen { .40,000/-(SBI SB Afc) , NIL N - N NIL
anks, Financi ‘ d ; .
{Institutions And Rs- 2 97,370 {5BI PPF A/C) : : !
:Non-Banking ' RS.1000/-(PAYTM)
Financial |

.. |Companies ! o . . S o

(i/) ,Bonds, ' 94,000/ : NIL ‘ NIL g NIL NIL
|Debentures and 1 \ |
IShares in | ‘ 1 | |
 ____{companies P b ) ‘ ) ) T
(i) 10let;rtflnanﬂrzﬂgs f Rs. 11,730/~ Per annum premium for LIC | NIL i NIL i NIL NIL

Insukutions, !
Postal Savings, i Rs.40,000/- Mutual fund l i
[LIC Policies, etc. 1 ! F
i 2 i
: : ‘ ]

‘ (_l‘l__ T-l'“107|llf.rl" VEhiCk’.‘?S” o T o _-_W”_ ST Ty N|L T N-“__ 7: ML ) N|[_
i (details of make, - .

oiete) I;.___ e : S e ,

i} :ilt’\t"f-‘:fv (rf_-]"ic - 1. Diamond ng( Reccived 38 Marnaqp Glfl) NIL NIL ‘ MNIL NIL
aﬁda'v:[ﬁe;ve'g 2.Gold 120 gm( Received as Marriage Gift) ‘

S ... | 3:silver 500 gm O S R S g

I'(vif) |Other assets, Home Appl. NIL SN T NI NIL

claims / interests | S s mwn = : Sp—

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantially dependent on the income of the employee.

Hele | 32c ~T.)

e g
. r/\;)’\;’ [ o
£y e ,\—-(:( QA
R }9\ a\hk M 0 Koma
5 L_,.’»i{/ P ’)_ o~ CLQ u
R P e 003
‘.7 l‘]— l?- 3



B. Details of Immovable assets:-

[Note: Properties in joint ownership indicating the extent of joint ownership will also
have to be indicated]

- Survey /door number(s) | }
i - Extent (Total measurement) '
|___ = Current market value ) o - F_
" THouses /Apartments, etc. NIL NIL
; .- Location(s)
' - Survey /door number{s) . |
- Extent (Tota! measuremeant) ! :

st 77 peseription T -t 7T spouse  Dapendant-1 | Dependant-2|Depchdant-3-
INo,’ — . ——_ e Name{S} .  Name __Name __._Etc Name
(i Aqucultural Land NIL ; NIL NIL | NIL NIL
- Location(s} ! ' ;
e Survey number(s) ' | | :
- [ xtent (Total measurement) ! [ !
Current market value =~ o HE L L o L
THIR Non Agrlculturdl Land NIL NIL i N||_ i NIL NiIL
- Location(s)
;- Survey number(s) ; : ;
"~ I xtent (Total measurcment)
-Current market value - o I e L
\(iti) 1 Buildings  (Commercial _ and NIL ! NIL , NIL | NIL NiL
‘residential) ‘ . | 4
- Location(s) ' i

NL ] N NIL

- .- Current marketvalye S s A S — _L_ — -
(v) Others (such as interast in NIL : NIL NIL ! NIL | NIL
roperly) - S S _l___ I

(2) I give herein below the details of my liabilities / over dues to public financial
institutions and government dues:-
[Note : Please give separate details for each item)

Sr. Description 'Name & address of Bank / Financial | Amount outstanding #s on
No. Institutions{s) / Department (s) 02-02-2023
(2)1(:) Loans from Banks . Personaltoan f 'Rs-6,95,112/-
P " Bihar Vidhan Mondal S8I, Patna
: Rs-900000/- !
{ii} Loans from financial mstltullons NIL |
'(ur) Government Dues: T T _| T )

'(a) dues to departments dealing W|th
i igovernment accommodation _ S S

‘(b) dues to departments dcalmg wnth NIL '

| supply of water _ S N S T

(c) dues to departments dealmg W|th NIL

isupply of electricity o .
(d) dues to departments dealmg w1thI NIL I

MG\QMLOJC\:WW'
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. itelephones i

| " T(e) ducs to departments dealing Wlt_h‘r i

'government transport (including aircraft

1and helicopters) ] i

“(fY Other dues, if any :
{b) (i) Income Tax including surcharge [Also
indicate the assessment year upto which
Income Tax Return filed. Give also
. Permanent Account Number (PAN)]

assessment year upto which Wealth Tax
return filed. ]

i proprietary business)
1{iv} Property Tax

C. Personal Detail:~

GPF/CPF/PRAN No. c 110164057663
Gender - F o {M/F)
Date of Birth b 20/04 /1993
Class/Group - B (A/B/C)

Cadre -
(Full Name e.g. B.A.S.-Bihar Administrati
Home District e

I hereby declare that the above
and belief.

Place: PATNA
Date: ..02./02/2023

5(:‘:‘:‘) Sales Tax ([Only in case of

——— L. .

NIL
iTR Filed upto AY-2022-23
PAN- CTMPK6088D

‘(#) Wealth Tax [Also indicate the

_ il s e

Bihar Legislative Assembly Secretariat Service

ve Service, B.S.S.- Bihar Secretariat Service etc.)

AORANGABRAD

details are true to the best of my knowledge

Signature : /\’iﬂl@oﬁkaums\ti
Name of Employee : Madhu kumari
Designation . Assistant

Departmen :

Note: Please sign each page of the declaration. Asset declaration form must be in A4 size

white paper with computer typed (single si

de) in prescribed format.

M&cuw Kowoar

0202+ %029



